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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI
ORIGINAL APPLICATION NO. 355/2022
IN THE MATTER OF:

HARI .... APPLICANT
VERSUS
GOVT. OF NCT OF DELHI .... RESPONDENTS
INDEX
S. Particulars Page
No. No.
1. Status Report 1-4
2. Annexure -1 5-13

Copy of the inspection report dated 07.06.2022
supported by photographs and Google Earth Images.

3. Annexure -2 14-15
A copy of the inspection report dated 08.06.2022.

4, Annexure -3 16
A copy of the inspection report dated 22.06.2022.

5. | Annexure-4(Colly) 17-20

A copy of the letter dated 28.06.2022 issued by
DPCC and the letters dated 15.7.2022, 03.8.2022,
26.09.2022 issued by DCF (South) .

6. | Annexure -5 21-25
A copy of the inspection report dated 30.09.2022

supported by photographs.

7. | Annexure -6(Colly) 26-29
Copies of the letters dated 07.11.2022, 22.11.2022,

02.12.2022, 06.12,2023 issued by DCF (South).

Filed Through ‘&%
JYOTI MENDIRATTA

Advocate for the Respondent

Date:10.04.2023
Place: New Delhi
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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

ORIGINAL APPLICATION NO. 355/2022
IN THE MATTER OF:

HARI .... APPLICANT
VERSUS
GOVT. OF NCT OF DELHI .... RESPONDENTS

STATUS REPORT ON BEHALF OF THE DEPUTY CONSERVATOR
OF FORESTS, SOUTH FOREST DIVISION, DEPARTMENT OF
FORESTS AND WILDLIFE, GOVERNMENT OF NATIONAL
CAPITAL TERRITORY OF DELHI.

IT IS MOST RESPECTFULLY SHOWETH:

1. That, the above-mentioned matter was taken up by this Hon'ble Tribunal
on 20.05.2022 and pleased to constitute a Joint Committee comprising of
DPCC, Municipal Corporation, Delhi and Department of Forest and
Wildlife. The joint Committee was directed to observe:

a) “Whether there is any green belt near Max Hospital Saket, New
Delhi,

b) whether there is any encroachment on any part of the green-belt,

¢) whether any trees have been cut and removed from the green-bellt,

d) whether any person has stored any scrap material or any other
equipment or goods in the encroached area; and

e) whether any plastic, polythene bags or electric wires were/are
being burnt in the area.”

2. That in compliance with the direction dated 20.05.2022, Tree Officer
(South) directed the forest guard to inspect the site with regards to tree
offence. The inspection was duly carried out. While inspecting it was
observed that there is a Kabristan named Qadeem Muslim Kabristan near
the hospital but no tree offence was found to have occurred in the area.
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A copy of the inspection report dated 07.06.2022 supported by
photographs and Google Earth Images is annexed herewith as Annexure-
1.

. That in compliance with the above-mentioned direction dated 20.05.2022,
the joint committee visited the site, but the inspection could not be
completed due to a law-and-order problem. To avoid law and order
problems, Police protection was also sought by the inspecting team.

A copy of the inspection report dated 08.06.2022 is enclosed herewith as
Annexure-2.

. That afresh inspection was carried out on 22.06.2022 by the officials of
DPCC and the Deputy Conservator of Forest (South). To protect the
inspecting team, Delhi Police provided assistance. MCD officials did not
join the inspection.

The relevant extract of the observations of the team reads as under: -

1. “Ownership of the land mentioned in the said complaint
is not be identified as no official was present from the
Revenue Dept., Delhi.

2. As informed by the official of the Forest Department the
land is assumed to be deemed forest land (area approx.
06 hectares).

3. On the land some jugghies were present behind the
Kadeem Zari Muslim Eidgah, Hauz Rani Village.

4. During the survey of these jhuggi in the land, scrap
material shops wereoperating by the people living in
these juggis.

5. Plastic, polythene bags and other dump material were
Jound dumped in this land.

6. Some trees found to be naturally fallen.

No burning of plastic, polythene bags or electric wires

was observed.

8. No paper/documents were provided by the people living
in these jhuggi/ scrap shops when asked. Therefore it
seems to be that they have encroached in this land.”

B

A copy of the inspection report dated 22.06.2022 is enclosed herewith as
Annexure-3.



46

S. That DPCC issued letters to the Conservator of Forests on 28.06.2022 to
take necessary action. In this regard, letters dated 15.7.2022, 03.8.2022,
and 26.09.2022 were sent to the DDA by Dy. Conservator of Forests (as
it is a land-owning agency of the Green Belt area behind Max Hospital
Saket New Delhi) in regards to carrying out a joint inspection along with
officials of South Forest Division in order to conduct an enumeration of
all the trees standing in the said area so that the same could be filed
before the Hon'ble National Green Tribunal. However, till date reply
from DDA is still awaited.

A copy of the letter dated 28.06.2022 issued by DPCC and the letters
dated 15.7.2022, 03.8.2022, 26.09.2022 issued by DCF (South) are
annexed herewith as Annexure-4 (Colly)

6. That Tree Officer (South) directed the Dy Range Officer (DRO) to
inspect the site along with Delhi Development Authority. The inspection
was duly carried out in presence of Sh. Vijay Kumar, DRO, Forest
Department, Sh. Murlidhar, Dy Dir(Hort) DDA, Asstt. Dir(Hort) DDA,
SO (Hort) DDA on 30.09.2022. While inspecting it was observed that
there is a Kabristan named Qadeem Muslim Kabristan near the hospital
surrounded by various species of trees. Dump materials were found
dumped on this land and some encroachment was also found. The Staff of
the DDA informed the DRO that for taking further steps, they have to
consult the matter with the higher rank officers.A copy of the inspection

report dated 30.09.2022 supported by photographs is annexed herewith as
Annexure-5.

7. It is submitted that after the Joint inspection dated 30.09.2022, till date no
communication has been received from the DDA with regards
enumeration list with the numbering of trees on the site to this
office.Therefore, letters dated 07.11.2022, 22.11.2022, and 02.12.2022,
06.12.2023 were written to the DDA. DDA has not responded to the
above-mentioned letters.
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Copies of the letters dated 07.11.2022, 22.11.2022, 02.12.2022,
06.6'%,2023 issued by DCF (South) are annexed herewith as Annexure-6
(Colly)

8. It is humbly submitted that the Dy. Conservator of Forests (South) has the
highest respect and regard for the orders of this Hon’ble Court. The
present Status Report and its annexures are being placed before this
Hon’ble Court for its consideration and further directions, if any.

(e ..

(Mandeep Mittal, IFS)
Dy. Conservator of Forests (South)

Date:1004.2023
Place: New Delhi
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To,

The DCF (South),
Tughalakabd, New Delhi

Sub:- Inspection report at behind Max Hospital, Saket, New Delhi.
Sir,

This is to inform you that an inspection has been carried out at behind Max Hospital,
Saket. New Delhi regarding tree olfence complaint received to this office.

While inspection it was observed that there is a Kabristan named Qadeem Muslim
Kabristan near to the hospital but no such tree offence found to be occurred in the area.
Inspection Photographs and Google Earth Images are attached for reference.

The above report is being submitted for kind perusal.

Y ours faithfully

AN
AANE
Anurag Sharma
F.G.(TOC)
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— DELHI POLLUTION CONTROL COMMITTEE
DEPARTMENT OF ENVIRONMENT, GOVT. OF NCT OF DELHI
( "’j 5th FLOOR, ISBT BUILDING, KASHMERE GATE, DELHI-06

visit us at : http://dpec.delhigovt.nic.in

&

6%

F.No.DPCC/CMC-II/NGT/OA-355/2022/ || 7 L, -7 4 Dated: 2. 3’/ O d/ 262y
To,
1.  The Comumissioner, 2. Conservalor of Forests
Municipal Corporation of Delhi, Department of Forests and Wildlife,
Dr. S.I’. Mukherjee Civie Center, Govt, of NCT of Delhi
JLN Marg, New Delhi-110002 A-Block, 2nd Floor, Vikas Bhawan,

LP. Estate, New Delhi-110002

3. SDM (Hauz Khas),
Revenue Department,
GNCTD,

M.B. Road,
Saket, New Delhi

Sub:- Compliance to the orders of Hon’ble NGT in OA No, 355/2022 titled “Hari Vs Govt, of NCT of
Delhi.”

Sir,
This is with reference to the orders of Hon’ble NGT dated 20.05.2022 in OA No. 355/2022 titled “Hari
Vs Govt. of NCT of Delhi.” regarding encroachment upon land behind graveyard near Max Hospital, Saket,
New Delhi and cutting Neem, Babool, Peepal and other trees from the green-belt and have stored scrap
material besides burning plastic, polythene bags and electricity wires which results in emission of poisonous
gases causing air pollution. Hon’ble NGT directed for a joint inspection of the site to cover following aspects:-
1. Whether there is any green-belt near Max Hospital Saket, New Delhi.
2. Whether there is any encroachment on any part of the green-belt.
3. Whether any trees have been cut and removed from the green-belt.
4. Whether any person has stored any scrap material or any other equipment or goods in the encroached
area.
5. Whether any plastic, polythene bags or electric wires were/are being burnt in the area.

Accordingly, a joint inspection team was constituted comprising of officials from Department of
Forests & Wildlife, MCD and DPCC.

Inspection of the above said site was conducted on 08.06.2022 by the joint team but the said
inspection/survey could not be completed due to law and order issue. Therefore, re-inspection of the said site
was conducted on 22.06.2022. During the inspection, encroachment including some jhuggis was observed on
the above mentioned site besides presence of scrap material shops. Plastic, polythene bags and other dump
material were found dumped in the said land. Some fallen trees were also found perhaps naturally.

As the matter pertains to encroachment on MCD land/deemed forest land, therefore you are requested
to kindly take necessary action at your end and provide an Action Taken Report in the matter by 08.07.2022 so
that the same could be filed before Hon’ble NGT before next date of hearing on 16.08.2022.

Yours sincerely,

Encl: Copy of Joint Inspection Report dated 22.06.2022.
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- OF NCT oF DELHI
» DELHI-06

R, ISBT BUILDING, KASHMERE GATE

visit us at ; |1ttp://dpcc.dEIhig0vt.HiC.in
/,._ @ ; Dated:

F.NB.DPCC/CMC-]UNGT/OA-355/2022/ e

REMINDER
To

1. The Commissioner,

2. Conservator of Forests
Mounicipal Corporation of Delhi, Department of Forests and Wildiife,
Dr. S.p, Mukherjee Civie Center, Govt. of NCT of Delhi
JLN Marg, New Delhi-110002

A-Block, 2nd Floor, Vikas Bhawan,
LP. Estate, New Delhi-110002
3. SDM (Hauz Khas),
Revenue Department,
GNCTD,
M.B. Road,
Saket, New Delhi

Sub:- Compliance to

the orders of Hon
Delhi.»

’ble NGT in OA No. 355/2022 titled “Hari Vs Govt. of NCT of

Sir

matter OA No. 355/2022 titled “Hari Vs Govt, Oof NCT of Delhj.»

Encl: As above.

(Ajeeta Dayal rawa.l}c’
Inclmrge, (CMcC-Im)
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P— oo JELHI POLLUTION CONTROL COMMITTEE
- Qmy DEPARTMENT OF EMRONMENT, GOVT. OF NCT OF DELHI
| L4 Sth FLOOR, ISBT BUILDING, KASHMERE GATE, DELHI-0¢
mﬁ“c TR oy - visit us at ; http://dpee. delhigovt.nic.in
TR HCMUINGTI0A 3552007 ) ¢ B Mot siein o
. 3/
REMINDERT
T,

I.  The Commissioner,
Municipal Corporation of Dethi,
Dr. N.P. Mukherjee Civie Center,
JLN Marg, New Delhi-110002

[3%]

Conservator of Forests

Department of Forests and Wildlife,
Gov. of NCT of Delhi

A-Block, 2nd Floor, Vikas Bhawan,
LP. Estate, New Delhi-110002

Sub:- Compliance to the orders of Hon’ble NGT in OA No. 355/2022 titled “Hari Vs Govt. of NCT of
Delhi.”

Sir,

Kindly refer to this office letter dated 28@6.2_022 (Copy enclosed) alongwith joint inspection report
25.0F 11
dated 22.06.2022 and reminder dated 15.07.2022ﬂ(Copy enclosed) seeking ATR in Hon’ble NGT matter OA

No. 355/2022 ritled “Hari Vs Gowt. of NCT of Dethi.”

However, no ATR has been received from your department till date. As this matter is getting delayed,
you are requested 1o Kindly look into the matter and provide an Action Taken Report urgently so that the same

could be filed before Hon’ble NGT before next date of hearing on 16.08.2022.

Yours sincerely,

Encl: As above.

(K. Kumar)

Environmental Engineer
(CMC-ID)

o
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MAHATMA GANDHI INSTITUTE FOR
COMBATING CLIMATE CHANGE
(Govt. of NCT of Delhi)

Alipur — Palla Road, Bakoli. Delhi — 110036

Ref. No. MGI/AP(EE)/Trg/2021-22/ ja é’ L—f Date: 26.09.2022
To,

The Dy. Conservator of Forests,

South Forest Division,

Dept, of Forests and Wildlife,

Karnal Singh Shooting Range,
Tuglagabad, Delhi-66.

Sub: Compliance of Hon’ble Delhi High Court order dated 01.09.2022 passed in
“Cont. Cas(C) 660/202: New Delhi Nature Society vs. Vinay Sheel Saxena”-
Organising fortnightly Workshops-Reg.

Sir,

This has' reference to the Hon’ble Delhi High Court’s directions to conduct
fortnightly Workshops (half day) at the Yamuna Biodiversity Park, the Aravali Biodiversity
Park as well as in the Southern Ridge and the Central Ridge to make the officers from
different departments aware of the requirement of preserving the ecology of the city.

In compliance of the aforesaid directions of the Hon’ble Delhi High Court,
MGICCC organise few fortnightly workshops at South Forest Division in Physical/face to
face mode. The next fortnightly workshop in this regard is proposed to be conducted on
October 14, 2022 from 10.30 AM onwards. The resource person/s shall be paid honorarium
as per the norms of MGICCC.

Therefore, it is requested to kindly peruse the above proposal and convey yours
consent for scheduling/organising the workshop as detailed above at your earliest
convenience. On receipt of yours consent, the registration of participants for the
aforementioned event shall be commenced.

Thanking you in anticipation of an early and positive response.

Yours sincerely,

(Dr. R. Palakufthy)

Coordinating faculty &
Dy. Director (Admn.)/HOO

Copy to: -

Director, MGICCC for kind information.
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o GOVT. OF NCT OF DELHI
' OFFICE OF THE DY. CONSERVATOR OF FORESTS (SOUTH)
NEAR DR. KARNI SINGH SHOOTING RANGE

TUGHLAKABAD NEW DELHI -1 10044

/

f;_' F. No. F- 96/TO(S)/TOC-/2021-22/ J2 UK 2-% 5 Dated:- 7/ j;/ / 2

To.
\,/

The Director Horticulture,
Delhi Development Authority,
Vikas Sadan. New Delhi

Letter received from DPCC dated 28.06.2022 in the Hon’ble NGT matter O.A. No.
355/2022 tittled as “Hari vs. Govt. of NCT Delhi & Ors.”- Reg,

Sub:
_Dear Sir,
This is in reference to letter dated 15.07.2022, 03.08.2022 and 26.09.2022 (Copy

enclosed) regarding above stated subject matter.

A joint visit was conducted on 30.09.2022 by Sh. Vijay Kumar, DRO, Forest
Department, Sh. Murlidhar, Dy Dir(Hort) DDA, Asstt. Dir(Hort) DDA, SO (Hort) DDA. 1t was
informed by the officials of DDA present during the visit that matter would be discussed with
senior officers of DDA and decision taken would be intimated to the forest department.

DA. Therefore, it is requested to

Till date no information has been received from the D
within 15 days of

submit enumeration list with numbering of trees on the site to this office

receiving of this letter.
‘/{\"\’\- A

Tree Officer/Dy. Conservator of Forests (South)
South Forest Division

Copy to,
1. PS to Principal Chief Conservator of Forests, Govt. of NCT of Delhi for kind

information.
2. PA to Conservator of Forests, Govt. of NCT of Delhi for kind information.

A~~~

Tree Officer/Dy. Conservator of Forests (South)
South Forest Division
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Reminder-ii,

Urgent Court Matter
GOVT. OF NCT OF DELHI

OFFICE OF THE DY. CONSERVATOR OF FORESTS (SOUTH)
NEAR DR. KARNI SINGH SHOOTING RANGFE,
TUGHLAKABAD NEW DELHI -110044

F. No. F- 96/TO(S)/TOC-2021-22/ | | [ 7 .¢-7 & Dated:- 4 |19/ 2 2-

To.
The Director Horticulture,
Delhi Development Authority,
Vikas Minar, New Delhi
Sub:  Letter received from DPCC dated 28.06.2022 in the Hon’ble NGT matter O.A. No.
355/2022 tittled as “Hari vs. Govt. of NCT Delhi & Ors.”- Reg.
Dear Sir.

This is in reference to letter dated 15.07.2022, 03.08.2022, 26.09.2022, 07.11.2022 and

22.11.2022 (Copy enclosed) regarding above stated subject matter.

In this regard, no information has been received from DDA till date to the undersigned.
For your kind information it is also stated that the matter is being monitored by the Hon’ble

NGT.

In view of above, it once again requested to submit enumeration list with numbering of
trees on the site to this office within 07 days of receiving of this letter.

13 v
Tree Officer/Dy. Conservator of Forests (South)
South Forest Division

Copy to,
1. PS to Principal Chief Conservator of Forests, Govt. of NCT of Delhi for kind

information.
PA to Conservator of Forests, Govt., of NCT of Delhi for kind information.

2.
The DCF (P&M), Department of Forest & Wildlife, Govt. of NCT of Delhi for kind

.
information.

g (
: -’;;? I 4;\./
Tree Officer/Dy. Conservator of Forests (South)
South Forest Division

o/
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GOVT. OF NCT OF DELHI
OFFICE OF THE DY. CONSERVATOR OF FORESTS (SOUTH)
NEAR DR. KARNI SINGH SHOOTING RANGE,
TUGHLAKABAD NIEW DELHI -110044

F. No. F- 96/TO(S)/TOC-/2021-22/ J2 YL 2-R S Dated:- 7)) / A
To,

The Dirvector Horticulture,
Delhi Development Authority,
Vikas Sadan, New Delhi

Sub:  Letter received from DPCC dated 28.06.2022 in the Hon’ble NGT matter O.A. No.
355/2022 tittled as “Hari vs. Govt. of NCT Delhi & Ors.”- Reg.

Dear Sir,

This is in reference to letter dated 15.07.2022, 03.08.2022 and 26.09.2022 (Copy
enclosed) regarding above stated subject matter.

A joint visit was conducted on 30.09.2022 by Sh. Vijay Kumar, DRO, Forest
Department, Sh. Murlidhar, Dy Dir(Hort) DDA, Asstt. Dir(Hort) DDA, SO (Hort) DDA. It was
informed by the officials of DDA present during the visit that matter would be discussed with
senior officers of DDA and decision taken would be mtimated to the forest department.

Till date no information has been received from the DDA. Therefore, it is requested to
subniit enumeration list with numbering of trees on the site 10 this office within 15 days of
receiving of this letter.

(L
A e
Tree Officer/Dy. Conservator of Forests (South)
South Forest Division

Copy to,
1. PS to Principal Chief Conservator of Forests, Govt. of NCT of Delhj for kind
information.

2. PA to Conservator of Forests, Govt. of NCT of Delhi for kind information.

e
A~
Tree Officer/Dy. Conservator of Forests (South)

South Forest Division

1
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Reminder-1v,
Urgent Court Matter

GOVT. OF NCT OF DELHI
OFFICE OF THE DY. CONSERVATOR OF FORESTS (SOUTH)
NEAR DR. KARNI SINGH SHOOTING RANGE
TUGHLAKABAD NEW DELHI -110044

F. No. F- 96/TO(S)/TOC-/2021-22/62-65 Dated:- 06.04.2023
To,

The Director Horticulture,
Delhi Development Authority,
Vikas Minar, New Delhi

Sub: Letter received from DPCC dated 28.06.2022 in the Hon’ble NGT matter O.A. No.
355/2022 tittled as “Hari vs. Govt. of NCT Delhi & Ors.”- Reg.

Dear Sir,

This is in reference to letter dated 15.07.2022, 03.08.2022, 26.09.2022, 07.11.20232,
22.11.2022 and 02.12.2022 (Copy enclosed) regarding above stated subject matter.

In this regard, no information has been received from DDA iill date to the undersigned.

For your kind information it is also stated that the matter is being monitored by the Hon’ble
NGT.

In view of above, it once again requested to submit enumeration list with numbering of
trees on the site to this office within 07 days of receiving of this letter. 6)/,,,(

.
Tree Officer/Dy. Conservatorl(;1 Forests (South)
South Forest Division

Copy to,

1. PS to Principal Chief Conservator of Forests, Govt. of NCT of Delhi for kind
information.

2. PA to Conservator of Forests, Govt. of NCT of Delhi for kind information.

3. The DCF (P&M), Department of Forest & Wildlife, Govt. of NCT of Delhi for kind
information.

6/4]39
Tree Officer/Dy. Conservator of Forests (South)
South Forest Division
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